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cENTRAL AEt1INI$TRA1VE TRIBUNI 

P 

cALCUTrA BENQI 

of 1997 
( UNLISTED) 

( In connection with OA.627/96) 

Hon ble Mr.Justjce A. K.Chatterj ee.Vicaiman, 
Hon1  ble Mr. H. S.Mukherj ee.Ajnjgtratjve Mnber. 

SU1kiINDRA NAIH CHA(RABORT & ORS. 

UNION OF INDIA & ORS. 

For the petitioners: Mr.B.Mukherjee Counsel. 
For the respondents: Mrs.U.Sanyal.counse]. 

on, 13.5.97. 

ORDER 

Ordered on: 

This Misc.Application, connected with O.A.no.627 ot 

1996 0  has been filed as an unlisted motion to-day. Ld, counsel 

for bth the parties are present and we have heard them0  

Hearing the ld..counsel for both the parties and on 

perusal of the M.A. with its enclosures, we dispose:o his 

application with the. orRet that the petitioners may sit for 

the Written test, scheduled to be held on 15.5.97, 	tijad 

for by them in this MA at pare (a) ,at page 5 
ci-t- 	 t 

MA is accordingly disposed of • Certified copy of thjs 

Order be given to the petitioners by 48 bra. 

(M.s. heree) 	 (A.K.Chatterjee) 
Menb r(A 


